41 Written Answers

(a) whether it is a fact that foreign
Banks operating in Indla have olfered
Foreign exchange loans to Indian companies;

(b) if so, whether these loans have been
offered for buying equipment abroad ; and

(c) whether Government have consider-
ed these proposals of the foreign banks ?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) 1
(a) and (b). Yes, Sir, Some Indian com-
panles have in the past pegotiated foreign
exchange loans with foreign banks operation
in India.

(€) Yes, Sir. Government have consi-
dered such proposals either when received
from the intending borrowers or on a re-
ference from lhe Reserve Bank, Such propo-
sals normally pertain to the import of plant
and hinery or the p of ships and
are consldered in the light of the need for
such equipment or assets and having regard
to the terms of the proposed loan,
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Utilisation of PL-480 Funds

*20, SHRI SHIVA CHANDRA JHA 1
SHRI P, C. ADICHAN
SHRI YASHWANT SINGH
KUSHWAH i

Will the Minlster of FINANCE be
pleased to state 3

(a) whether It is a fact that Government
had fresh talks recently with the American
Government’s representatives about the use
of PL-480 fund in India ;

- (b) If so, the details of the talks ; and

(c) the specific Government’s policy
about the use of PL-480 funds in view of the
ensuing Fourth Five Year Plan 7

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI) 3
(a) to (c). The utilisation of accumulated
PL-480 funds for mutually acceptable projects
of economic development has been discussed
from time to time. The last such discussion
took place with two U.S. Congressmen and
with the Administrator of the U.S. aid
agency. The Congressmen suggested the
utilisation of these funds for housifg and
export promotion, Among the ideas, dis-
cussed with the Adminlstrator of the U.S,
aid agency, were fechnical and agricultural
cducatlon, urban devcloprnem and family

It was rece d that before any
speci! lc agreements could be reached, further
examination and consultation would be nece-
ssary, Goveroment will naturally continue
to explore the possibility of earmarking
these funds for projects and programmes
which are mutually acceptable ana are In-
cluded in the Plan.
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¥21, SHRI A. SHREEDHARAN ;
Will the Minister of PETROLEUM AND
CHEMICALS AND MINES AND
METALS be pleased to state ;

(a) whether it Is a fact that the Central
Bureau of Investigation has enquired into
certaln  charges against the Managing





